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films in the developing countries of
Asia, Africa and Latin America has
been presented to the U.N. Commis-
sion on Human Rights by the
UNESCO;

(b) whether a copy of the same is
available with Government; and

(c) if so, what are the important re-
-commendations made therein?

The Minister of State in the Minis-
try of Extermal Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) and (c). The Government do
not have a copy of the plan which is
yet to be considered by the U.N. Eco-
nomic and Social Council and the
‘General Assembly. Through a press
note released by the UNESCO it is
known, however, that some of the
important recommendations are the
same as stated in part (a) of the
‘Question. Further, the UNESCO con-
siders that the basic minimum of in-
formation services should consist of
10 copies of daily newspapers, 5 radio
receivers, and two cinema seats for
every 100 inhabitants in any country.
“The cost of the plan is estimated to be
3400 million dollars. The countries
involved in the plan are expected to
provide the major part of the cost.
&he cost will be spread over 10 to 15
years coinciding with the United
Nations Development Decade.

Indians interned in Macao

( Shri D, C. Sharma:

J Shri Raghunath Singh:
) Shri Mohammad Elias:
| Shri A. S. Saigal:

Will the Prime Minister be pleased
1o state:

5.

(a) the steps taken for the release
of the 50 Indians who were interned
.in Macao during the Goa action; and

(b) the details thereof?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) and (b). 51 Indian na-
tionals have been interned in Macao.

The Government of India have urged
the Portuguese Government to re-
lease all the Indian nationals detain-
ed by them in their colonies. The
Portuguese Government have agreed
to this. If, however, the Portuguese
authorities do not wish to allow any
of these persons to continue to reside
in the Portuguese territories, after
their release from detention, the In-
dian nationals concerned will be given
enough time to wind up their affairs
and to repatriate their assets on their
departure.

Trade with Pakistan

f Shri P, C. Borooah:
7\ Shri Raghunath Singh:

‘Will the Minister of Commerce ana’
Industy be pleased to state:

*776.

(a) whether the attention of Gov-
ernment has been drawn to Pakistan’s
Commerce Secretary’s recently re-
ported statement that the failure of
the authorities in India to licence im-
ports from Pakistan was responsible
for keeping the trade agreement
quotas from being fulfilled; and

(b) if so, the facts behind this state-
ment?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
We have no information about the re-
ported statement of Pakistan’s Com-
merce Secretary except what has ap-
peared in the Press.

(b) The extent of licensing done by
us exceeds the ceilings provided
under the agreement. The shortiall
in imports in respect of certain com-
modities occurred mainly because of
operation of supply and demand and
quality and price.

Salt Factory in West Bengal

*777. Shri Subodh Hansda: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that there
is a plan to.set up a large scale salt





